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Applicant seeks appointment as Firenan

Instructor (Printing fechnologyj# He possesses

a post graduete diploma in Book Publishing, One of

the essential qualification for appointment to the

post of Foreman Instructo r(P rinting Technology) as

per relevant Recruitment Rules is a Diploma in

Printing 4 Allied Trades (or its equivalent).
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TTiq question for edjudi cation is uhethar the post

greduete Diploma in Book publishing possessed

by applicant can be deenad to be equivalent to a

OLploma in Printing & Alii ad Trades.

2, Heard both si des*

3» from a perusal of applicant's own |
%resentation dated 25.5, 59 placed at pages 2A5-250/ci

of respondents' relevant file Mo , 11/382/89/T£/aO I

which hs,s bean dioun to us, it is dear that he

asserts that the axpression Diploma in Printing & Allied

Trades means either Qlploma in Printing or QLploma

in Allied Trades, and the post graduate Diploma in

3ook Publishing possessed by him is equivalent to *

a Cftploma in Printing Technology and on that basis

he is eligible for appointment.

4. , However, the Association of Indian Univsrsties

il^ich^the competent authority to d etermine the

equivalence of different academi q/p ro f essional course

curricula in their letter dated 22. 11.91 (page 14o/c

of above file of respondents) have stated dearly

that the diploma in 9ook Publishing and Diploma in

Printing Tedmology have different course ob jacti ves,
curriculum, eligibility requirements etc. and there

does not seam to have justification for OJnsidering
aquation of the plog ramm es. This vieuhes been endorsed
by thsWlnistty of H'ia (Oaptt. of SaoDndsry Education
4 Higher Education) In their letter dated 6.1?. 99

addressed to respondents.
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5, In thg light of thg abo ua, ue are satisfied

thsjt applicant fto as not possess ona of the essential

qualifications for con si daratien for appointnent

as Forenan Instructor( Printing Technology), and the

0 warrants no interference# In this background,

C.P .No.243/99 also Warrants no further action.

OA No.1245/93 and C.P .No.243/99 are dienissad

No 00 51 s.

Let a copy of this order be placed in each

record.

( KUL9IP CINCH )
wetibfrCd)

/ug/

( 3. T. ACI^E )
'i/ICE CHAli?lAN(A).


